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Shri A, P. Sharma; From the state-
ment it appears that these people were
arrested because they entered this
protected area without permission
May I know whether this was the only
reason or there was any olher special
reason like violent und other activi-
ties?

Bhri Hathi: No other reason.
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Shrimati Lakshmikanthamma: May
1 know whether the American Gov-
errment allow the free circulation of

such of our papers which criticlse
their policies?

8hri L. N. Mishra; 1 have no spe-
cial information, but my impression is
that in Amerca they are allowed free
eirculation.
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Shri 8. M. Banerjee: 1 would like
to know whether it has been brought
to the potice of the hon. Miinster that
not only have they distorted the news
bu: they have also said that whenever
the Defence Minister announces any-
thing in the Lok Sabha people go on
clapping without knowing that once
the invincible Patton tanks wedvance
from the Pakistan side India will have
nothing but a defeat. Even such
statements were issued by some news-
papers. If go, I want to know whe-
ther these things have been contradic-
ted and those newspapers have been
proscribed and banned for circuls-
tion. They have been put to fire by
the Army men

Bhri L. N. Mishra: T have already
explained what we have done so far.
Apart from that, the hon. Member
must be aware of the fact that there
was popular resentment against these
two magazines in India

8hri 8, M. Banerjee: Why do you
not ban them?

Shri L. N. MBhra: Quite a large
number of them were burnt by the
Indian people. That had a reaction in
America and these two papers did
improve subsequently.

Shrimail Lakshmikasthamma: Ex-
cuse me, Sir.,..
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Mr. Speaker; I have already given
her a chance.

Shrimati Lakshmikanthamma: 1 am
mot asking a question.
Mr. Bpeaker: No. Shri P. C. Borooah,

Bhri P. C. Borooah: May I know
whether Government's attention has
been drawn to the deliberate distor-
tion of reports by this section of the
press to the effect that there were as
many casualties on the Delhi roads
during the black-outs as on the fight-
ing front; if so, whether Government
have banned the circulation of this
particular issue of the paper?

Shri L, M. Mishra: We have seen
all these reports, We are unnecessar.
ily giving publicity to what appears
in the press.

Shri Indrajit Gupta: May 1 draw
the Minister's attention to a report
which appcared in the Calcutta States-
man of 8th October which says that
copies of Newsweek, an American
Weekly, which arrived in Calcutta by
air for sale were detained by the cus-
toms officials at Dum Dum becau e
the Weekly was alleged to contain an
article likely to encourage communal
und anti-Indian sentiments? 1 want
to know why this particular issue,
which was detained on these grounds
by the customs officials, was subse-
quently released and was allowed to
be sold freely and distributed in this
country?

Shri L. N, Mishra: 1 am not aware
of this particular question. 1 require
notice for this

Shri Kapur Singh: Do Government
regard every utterance not applauding
Government's action and policy as
anti-Indian; if not, who is to judge
the matter and how?

Shri L. N. Mishra: The people at
large, the democracy itself, will judge.

Mr. Bpeaker: Next question. Shri
Yashpal Singh

o T wATEY Wifga © OF AT
et
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Stagnation in Assistants’ and Clerks’
Grades in the Central Bectt.

+
*717. Shrl 8. M. Banerjee:
Shri Yashpal Singh:
Shri Kapur Singh:
Bhri Warlor:
Shri Daji:
Shri Esward Reddy:

Will the Minister of Home Affabve
be pleased to state:

(a) whether it is a fact that Asais-
tants, Upper Division Clerks and
Lower Division Clerks with more
than 10 years of service in that grade
have not yet been promoted in the
Centra] Secretariat;

(b) it so, whether stagnation iIn
their grades iy the maximum; and

(c) the steps taken by Government
to remove the hardship experienced
by those Assistants and Clerks?

The Depoty Minister in the Mints-
try of Home Affalrs (8hri L. N.
Mishra): (a) to (c). A statement s
lid on the Table nf the House.

Statement

The total strength of the grades of
Asgistant, UD.C. and LD.C. in the
Secretariat and attached offices is as
follows:—

Assistants 5500 (approx)
Upper Division Clerks 3,000 (-do-)
Lower Division Clerks 10,000 (-do-)

Appointments to the various grades
of the Central Secretariat Servioes are





